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Note :

1. Coverage figures are inclusive of fringe areas  
(elevated antennae and boosters are required 
for satisfactory reception in fringe areas.)

2. Terrain conditions not taken into consideration.

3 Based on 1981 Census.

[ English]

Tourist Places in Rajasthan

1055 SHRIMATI V A S U NDH ARA RAJE Will the 
Minister of T O U R IS M  be pleased to state

(a) whether the Union Government are aware of 
the numerous places ot tourist importance in Rajasthan  
to attract foreign tourist.

(b) if so. the  s teps  ta k e n  to d e v e lo p  th e s e  
potentialities in the last three years and

(c) the details of the schemes prepared to tap and 
develop tourist potentialities in Rajasthan during 1996- 
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THE  M IN IS T E R  OF P AR LIAM E N TA RY  A F FA IR S  
AND M IN IS T E R  OF TO U R IS M  (SHRI SRIKANTA JENA)
(a) and (b). Yes. Sir. Identification and development of 
tourist centres is primarily the responsibility ot the State  
Government However. Central Department of Tourism 
provided central financial assistance of Rs 1060 04 lakhs 
to construct tourist bungalows, tourist reception centres 
tourist complexes. W ayside amenities, camping sites, 
tourist lodges yatnkas and for the Palace on W heels  
Tram to the State Government of Rajasthan during the 
last three years i.e., 1993-94 1994-95 and 1995-96

(c) Central financial assistance is extended to the 
State Govt during 1996-97  on receipt of technically  
complete proposals depending upon their merit mter- 
se priority and availability of funds Accordingly, the 
projects prioritized for 1996-97 for Rajasthan for around 
Rs 1 Crore are -

S No Nam e of the project

1 Extension of Tourist Bungalow Ganguar

2 Tourist Bangalow. Ajmer

3 Tourist Bangalow. Mt Abu

4 Tourist Bungalow at Churu

5 Tourist Bungalow at Jhunjhunu

6 C a fetana at Osian

Air Crash

1050 DR T S U B B A R A M I REDDY W ill the 
Minister of CIVIL AVIATION be pleased to state

(a) whether the Government have received the Court 
of Enquiry report on crash of super king aircraft dunng

July 1994 in which all the 13 persons including the 
then Punjab Governor died at Kulu;

(b) if so. the details thereof;

(c) whether the number of suggestions made by the 
earlier enquiry reports of such type of air crash in the 
country have not been implemented; and

(d) if so, the reasons thereof9

THE M IN IS TE R OF CIVIL AVIATION AND M IN ISTER  
OF INFOR M ATIO N AND B R O A D C A S TIN G  (SHRI C M 
IBRAHIM) : (a) Yes. Sir

(b) According to the report of the Court of Inquiry 
the accident was caused due to serious error on the 
part of the flight crew by not strictly adhering to the 
Visual Flight Rules (VFR) for th° flight to Bhuntar airfield 
As a result, the aircraft afte. encountering cumulous 
clouds enroute deviated from the pre-determined route 
and collided with the hill top covered with clouds.

(C) and fdj. Most of the recommendations made by 
the earlier Courts of Inquiry have been implemented  
and  the re m a in in g  few  a re  in the p ro c e s s  of 
implementation

[ Translationj

Expenditure incurred on Education of Tribals and 
Scheduled Castes

1037 SHRI N!T lSH KUMAR Will the Minister of 
WELFARE be pleased to state

(ai whether the attentiqp of the Government have 
been drawn to the newsitem captioned “Centre s fund 
for dalits inadequate' appearing in the daily Pioneer 
dated July 1 1996

(b) if so. whether it is a fact that the expenditure 
incurred on education of tribals and Scheduled Castes  
in the country has m cresed  m com parison  to the 
expenditure incurred under the same head during the 
last four decades.

(ci if so the amount incurred under this head during 
each of the last four decades.

id* the amounts under this head in the initial years 
of nineties.

[e\ whether it is also a tact that these amounts have 
not increased in proportion to the wholesale pnce index 
and

if) if so, the reaction of the Government m this 
regard9

THE M IN IS TE R  OF W ELFAR E (SHRI BALWANT  
SING H RAMOOWALlA> (a) Yes Sir

(b) It is a fact that expenditure during last four 
decades under the Cenralty sponsored scheme of Post- 
Matric Scholarships to students belonging to Scheduled 
Castes and Scheduled Tribes has been increasing


